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ORDER NO. o2 /2023
Dated : 04th Taluaryr 2023

In parHal modification of Me earlier orders on the subject/ Ms. Neha Priya

Adl=lil=istT’d“e Ci“il J-dg' (Sol=th) (Co-tact No.orr-29566306) i, h„,by ,pp',i„t,d „
Grievance Redressal Officer FInder Section 23 of the ]Ughts of Persons MM Disabilities Act 2016

a“”ted tVSh' BUm Si=Bh’ Branch In-Charge (Genl- B;anch) (South) (Contact No.9818706365).

A desi©ated Email ID i.e. g„!ievanceTdiFabihty qq,dc.rq.c.h has been created to entertain

the grievances 011ly pertaining to th, P„„n, with Di„bilit.i„. N. g,i,v,n„, ,ther than the

speci6c purposes shall be entertained on the abovesaid Email ID. nn

(Narottam k-4ushal)
Principal District & Sessions Judge (South)

District Courts Complex/ Saket/ New
Delhi.Sqa- =166

No.

Copy
?1' D&SJ(Sc'tlth)/GenYSaket/ND/2023, N,w D,Ihi/ D,t,d,_ D£1 ot I z6z3

:[ let: Si=d1:A: AT::•: i== =r : :Fa=== H: III:1LJ:Iis= :/Tel =f: NILTd Dem 2 hD /
fUIIe Judi.cial Officers posted at South'District/ Saket Co;'ts Complex/ New Dead

order to the notice of the st df with &sabMties joi’tii'’i;=r ==;

2.
3
4.

to bring this
control.
Administrative
Cell/ Units etc. at

b'Ill F01 uploading on Centralized Website through LAyERS
12' The Personal Assistant attached to the Imd'£rsig,ned. --

(Narl
Principal Distric

District Cour

iushal)
& Sessions Judge (South)

:s Complex, Saket/ NewP/




